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THE MINISTER OF STATE IN 
TH& MINIS":raY OF MOMEl AFFAIRS 
(SHBI 'YlOGENDRA MAKWANA): 
Some employees of the Intelligence 
Bureau have reportedly formed on 
association, which is not a recognised 
body. It is. therefore, not possible to 
verify whether or not the claim of 
association that it represents 75 per 
cent of staff is correct. This being an 
un-recognised body, official cognizanC'e 
01 communications received from it is 
not necessary. 

Representation regarding Sen Raleigh 
Ltd. 

461. SHRI NIREN GHOSH: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) wheth~r Governrnent have 
received any representation regarding 
the affairs of Sen-Raleigh Ltd., Asan-
sol; 

(b) if so, detai1:; thereof; and 

(c) steps ta~en by Government 
thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INIDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) to (c) Representatio115 have been 
received to nationalise Mis. Sen-
Raleigh Limited and its ancillary 
companies. These units are presently 
under the management of the Central 
Government under the provisions of 
Section 18AA of the Industries (Deve-
lopment and Hegulation Ac-t, 1951. 
The question of determining of future 
status of these units is under consi-
deration of the Government. 
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Persons arrested for ESllionage 

463. SHRI CHIRANJI LAL: Will 
the Minister of HOME AFF AlnS be 
pleased to state: 

la) the nU!nDer of ~IODS arrested 
nnd prosecuted for E'spionage activities 
from 1977 uptil now; and 

(b) how Inany out of thpm were 
foreigners? 

THE MINISTER OF STATE IN TaEJ 
MINISTRY OF I-IOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) Information is bein, 
collected and will be laid on the 
Table of the House. 




